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inistrative Tribunal
Firincipal Sench,New Delhi

O.n NC‘ Z ?3/’6‘0
Mew Delhi this the 24th Day of July, 1995

man.Vice Chairmanin)

Hon'hble Shri NAU. Krisl
11, Mv:ﬂbci” £

Hon'ble Dr &, Vedaval

Raghuvinder Singh,

Rio B-4/5, P&T Quarters,

Pasangipur,

Janakpuri, New Delhi. covees  AppTican

(by Advocate : Shri mme*esi Kumar, Proxy Counse]
- far Shed 6.0, Gupta)

UMIOH OF IMDIA, THROUGH

1. Secretary,
Ministry of Telecommunication,
Sanchar Bhavan,
Mew Delhi-110001,

2. Chairman,
Undon Public Service Commi =510n,

Dhaulpur Houss, Shahjahan Road,
MNew Dathi.

Shri Kailash: Chand,

Pod. to Shird DUM. Nuuﬂu. (Member)
Production Telecommunication,
Sanchar Bhavan,

(&%
o

Mew Delhi. R cecRespondents
(By Advocate : Shri M.K. Gupta,Proxy Counsel faor
Shri PH Ramchandani )

ORDER {(ORAL)

(Hon"ble Shri M.V, Krishnan,Vice Cha’rman (417

-t

- The  Tearned counsel  for the applicant  =ovght

pernission for withdrawing this 0.4, Fravar s ot

apposed.  Permission iz granted.

ndirawn .

Yice




